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DELHI LEGISLATIVE ASSEMBLY
BULLETIN PART-II
(General information relating to Assembly and other matters)

Thursday, March 19, 1998/Phalgun 28, 1919 (Saka)

NO.378

PRIVATE MEMBERS' RESOLUTIONS

Hon'ble Speaker has admitted the following Resolutions for
discussion on Friday the 3rd April, 1998. The names of the Members
have bezen shown in accordance with priorities obtained after
balloting as per rules:-

Resolution Name of Member Text of Resolution

k. Dr. A.K. Walia This House recommends that
the next elections in Delhi
be held on the basis of
Voters' Photo Identity Card.

2. Shri Shish Pal " 'This House recommends that
the House Tax levied on
the properties situated
in rural and urban villages
be abolished in view of
insufficient basic amenities
extended to them.

3s Shri Sahab Singh Chauhan This House recommends that
the Salaries, Allowances
and other facilities of

members of Delhi Vidhan

Sabha be increased and made
at par with those of other
States.

P.N. GUPTA
SECRETARY



